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The motion is carried by a majority of the
total membership of the House and by a
majority of not less than two-thirds of the
members present and voting.

The Bill, as amended, is passed by the
requisite majority, in accordance with the
provisions of-Article 368 of the Constitution.

The motion was adopted.

MR. SPEAKER: Now, Matters under
Rule 377.

(Interruptions)
16.14 hrs.

[DR. THAMBI DURAI in the Chair]

16.14 hrs.
MATTERS UNDER RULE 377
[English]

(I} Need for measures to present
poliution of air and water from
effluents discharged by Hin-
dustan Newsprint Ltd., Vellore

SHRI RAMESH CHENNITHALA (Kot-
tayam) : Sir, pollution has taken place in and
around the area of Vellore in Kottayam Dis-
trict due to Hindustan Newsprint Ltd. being
situated there. The Company's waste emis-
sions have polluted both the air and water.
The air is polluted mainly by the gaseous
discharges which contain chemical waste.
The process of digesting the major raw-
materials like Reed, Bamboo and Eucalyp-
tus for making pulp releases substantial
quantity of vapour mingled with chemical
substances causing bad smell throughout
the atmosphera. Another important factor
which contributes to air pollution is chipper
dust, coal dust, lime and chemical dust.
Water flowing through the Moovattupuzha
River which is the only source of drinking
water and irrigation in the area comprising
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the entire Valkom Taluka is getting poliuted.
Even though the Company has established
a treatment plant, it is not adequate encugh
for purifying the discharged water. That plant
has also ceased to function for the last two
years. | request that effective measures
should be taken to prevent air and water
pollution in the area.

(i) Need for sufiicient funds for
preservation of Lohara Zoo-

logical Park in Chandrapur
district In Maharashtra

SHRI SHANTARAM POTDUKHE
(Chandrapur) : it is learnt that Lohara Zoo-
logical Park in 500 acres of forest land in
Chandrapur District of Maharashtra is being
cancelled in the name of ‘Distance-Postu-
late’ draft policy of Government of India.

American conservationist, Sally Walker
has recomménded this project for the con-
servation of wild animals. With its rich flora
and fauna of rare species this can become
nucleus of unique educational centre in the
country. It will radiate the message of tlora,
fauna and deteriorating eco-sysiem to the
entire country in multi-directions.

Six lakh and fifty thousand rupees have
already been spent on this project.

| request the Government of India,
Ministry of Environment and Forests to take
necessary steps to preserve and protect
Lohara Zoological Park in the interest of
oonservation of flora, fauna and rare wild life
and give enough funds for its progress and
completion.

(lli) Need for new technology for
cutting and polishing dila-
monds

SHRIPRAKASH KOKO BRAHMBHATT
(Baroda) : A study has pointed out that
sparkle of Gujarat's diamond cutting and
polishing industry on the export front may
well lose its glamour and gltz if it is not
encouraged to modemise and absorb new
techniques of cutting and polishing that are
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on the anvil.

Sir, the diamond industry in Gujarat and
elsewhere in the country should be ready to
absorb the new technology as it will give a
boost to the diamond industry in Gujarat.

It is an important task in which there
should be a meaningful collaboration be-
tween the Union Govemment and the State
Government to ensure that Rs. 5000 crore
worth of net foreign exchange, which the
industry now earns, does not go down and
instead, is recognised in amannerthat there
is an increase in exporl earnings in real
terms every year. If proper care and new
technology is not introduced there is athreat
from new entrants in the field.

Sir, in view of this, | urge the Govern-
ment that it should assist the Gujarat dia-
mond industry to introduce new technology
to ensure the earnings of foreign exchange.

[ Translation]

(lv) Need to stop cancellation of
aliotments in labour colonies
in Kanpur, U.P.

SHRI KESHARI LAL (Ghatampur) :
Kanpur is one of the major towns in the
country where important Government and
non-Government organisations have been
established. Therefore a large number of
labour colonies have been set up there. The
allotments of houses of these labour colo-
nies are being cancelled without serving due
notice which has caused great resentment
among the labour.

Hence, | request the Central Govern-
ment to intervene in this matter and stop the
cancellation of allotment of these houses.
The houses should be allotted 1o the mem-
bers of the families of the Government
employees who have retired if such mem-
bers are in Government service. This will
remove the feeling of insecurity and {esent-
ment that is prevailing among the labour.

CHAITRA 15, 1912 (SAKA)
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(v) Need for necessaryassistance
to Rajasthan Government to
meet drinking water problem
particularly in Ajmer

PROF. RASA SINGH RAWAT (Ajmer) :
Entire Rajasthan has been facing acute
shortage of drinking water. The situation will
gel worse in the coming summer. The situ-
ation is very grave in Ajmer district. The
water supply Department supplies water
through taps in Ajmer, Byawar, Kishangarh
and Nasirabads for about half-an-hour in
three days. Due to continuous drought for
the last five years water sources including
hand-pumps have dried up, and water-level
in the wells has gone down. Water-bome
diseases have spread in some areas due to
intake of untrealed water. The Central Gov-
emment should provide special economic
and technical assistance to Rajasthan
Government to enable It to meet the situ-
ation. The Visalpur Water Supply Scheme
should be completed on a war jointing.

[Transiation]

(vi) Need toutllise the bus service
between Gobichettipalayam
(Tamil Nadu) and Mysore (Kar-
nataka) for early delivery of
mail

SHRI P.G. NARAYANAN (Gobichetti-
palayam): lttakes only 5 hours to travel from
Gobichettipalayam in Tamil Nadu to Mysore
in Karnataka. But postal service from Gobi-
chettipalayam are presently routed through
Railway Mail Service. Under the Railway
Mail Service, mails have to go to Erode and
from Erode to Bangalore and from Banga-
lore to Mysore, taking nearly four days for
delivery of mail. This is causing great incon-
venience to public, particularly business-
men face serious hardship because of inor-
dinate delay in delivery of mails. | would
request the Government 1o employ bus serv-
ice for carriage of mails so that it takes lesser
time in delivery of mails.



